Annexure -2 L l }
Name of the Corporate Debtor : M/s Supreme Overeas Exports India Private Limited
Date of order: 07th June 2022; { \
List of Creditors as on : 14th August 2023
List of Unsecured financial creditors
] (Amt in Rs)
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1| Drip Capital 24-06-2022 2,95,26,007 2,73,66,515 | Unsecured - - N 3.45% 0 0| 21,59,492 OfNil
Inc, USA
2|M.S.Sriharsha | 25-06-2022 2,62,84,376 2,62,84,376 | Unsecured : - Y 0.00% 0 0 = 0
3|Rekha 25-06-2022 2,30,99,996 2,30,99,996 | Unsecured - - Y 0.00% 0 0 - 0
Sriharsha
7,89,10,379 7,67,50,887 - - 3.45% - - 21,59,492 -




